
Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri A. Debbarma,                                                                                         

District and Sessions Judge, Agartala
698 215 913

2 Sri Gobinda Das,                                                                                             

ADJ., (Court No. 2), Agartala  
602 234 836

3 Sri Amrendra Kumar Singh,                                                                                             

ADJ., (Court No. 3), Agartala
0 118 118

4 Sri Debasish Kar,                                                                                                  

ADJ., (Court No. 4), Agartala
618 233 851

5 Sri Mridul Chakarborty,                                                                                        

ADJ., (Court No. 5), Agartala
227 331 558

6 Smti Sudipta Choudhury,                                                                                                           

Judge, Family Court, Agartala 
575 351 926

7 Sri V. P. Debbarma,                                                                                                               

Addl. Judge, Family Court, Agartala
503 385 888

8 Smt. Tanusree Debnath,                                                                                              

CJ (Sr. Div) & ASST. SJ., (Court No.1), Agartala
539 29 568

9 Sri Dulal Kanti Shukla Das,                                                                                           

CJ (Sr. Div) & ASST. SJ., (Court No.2), Agartala
570 27 597

10 Sri P.P. Paul,                                                                                                                

CJM-cum-Civil Judge (Sr. Div), Agartala
224 969 1193

11 Smt. Aparajita Debbarma,                                                                                        

Addl.CJM-cum-Civil Judge (Sr. Div), Agartala 
98 1359 1457

12 Smti. Yashvi Taneja,                                                                                                          

CJ (Jr. Div)-cum-JM. First Class, (Court No. 1), Agartala 
196 488 684

13 Sri Ayan Choudhury,                                                                                                                                       

CJ (Jr. Div)-cum-JM First Class, (Court No. 2), Agartala
142 758 900

14 Smti. Dorothy Jamatia,                                                                                                      

JM., First Class-cum-Civil Judge (Jr. Div),(Court No. 1), Agartala 
38 421 459

15 JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 2), Agartala 

(Vacant), charge remains with Smti Dorothy Jamatia,  JM., First 

Class-cum-Civil Judge (Jr. Div),(Court No.1), Agartala

20 535 555

16 JM.,First Class-cum-Civil Judge (Jr. Div),(Court No. 3), Agartala 

(Vacant), charge remains with Smti.Deepa Bhattacharyya,  JM., First 

Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala

45 856 901

17 JM., First Class-cum-Civil Judge (Jr. Div), (Court No. 4), Agartala 

(Vacant), charge remains with Smti Aparajita Singha, JM, First Class-

cum-Civil Judge (Jr. Div), (Court No. 6), Agartala

40 998 1038

18 Smti. Deepa Bhattacharyya,                                                                                                                         

JM., First Class-cum-Civil Judge (Jr. Div),(Court No.5), Agartala
38 823 861

19 Smti. Aparajita Singha,                                                                                                          

JM., First Class-cum-Civil Judge (Jr. Div), (Court No.6), Agartala 
39 860 899

5212 9990 15202

SI. No. Name of the Station Civil Criminal Total

1 Agartala 4134 9254 13388
4134 9254 13388

2 Family Court, Agartala 575 351 926
3 Addl. Judge, Family Court, Agartala 503 385 888

1078 736 1814

5212 9990 15202

Total

Grand Total

Total

West Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022

Total

Station-wise pendency of Cases as on 31.08.2022



SI. No. Name and Desigantion of the Officer Civil Criminal Total

1 Sri Arindam Paul,                                                                                                              

District and Sessions Judge, Udaipur
190 163 353

2 Sri Manabendra Debbarma,                                                                                  

Additional District and Sessions Judge, Udaipur
223 134 357

3 Sri  Subhra Nath,                                                                                                        

Judge, Family Court, Udaipur
191 274 465

4 Cvil Judge (Sr. Div) & Asstt. Sessions Judge, Udaipur (now, Vacant), 

charge of the Court remains with the CJM-cum-Civil Judge (Sr. Div), 

Udaipur

232 44 276

5 Smti, Debaleena Kilikdar                                                                                                  

CJM-cum-Civil Judge (Sr. Div), Udaipur
84 334 418

6 Sri Rajarshi Chakaraborty,                                                                                         

CJ (Jr. Div)-cum- JM. First Class, Udaipur
28 274 302

7 Smti. Debjani Majumder,                                                                                       

JM., First Class-cum-Civil Judge (Jr. Div) (Court No. 1), Udaipur,
10 332 342

8  Smti. Archana Reang,                                                                                                                                                            

JM., First   Class-cum-Civil Judge (Jr. Div),  (Court No. 2),  Udaipur
11 375 386

9 Sri Avinash Jamatia,                                                                                                        

SDJM-cum-Civil Judge (Jr. Div), Amarpur
15 525 540

10 Smti Susmita Das,                                                                                                           

CJ (Jr. Div) -cum-JM First Class, Amarpur 
7 587 594

991 3042 4033

SI. No. Name of the Station Civil Criminal Total

1 Udaipur 778 1656 2434
2 Amarpur 22 1112 1134

800 2768 3568
3 Family Court, Udaipur 191 274 465

991 3042 4033

Gomati  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022

Total
Station-wise pendency of Cases as on 31.08.2022

Total

Grand Total



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Ashutosh Pandey,                                                                                                                     

District and Sessions Judge, Belonia
501 225 726

2 Sri Uttam Hrishi Das,                                                                                                                            

Judge, Family Court, Belonia
149 119 268

3 Sri Sushanta Debbarma,                                                                                                             

Civil Judge (Sr. Div) & Asstt. Sessions Judge, Belonia
85 47 132

4 Sri S.K. Singh,                                                                                             

CJM-cum-Civil Judge (Sr. Div), Belonia
38 356 394

5 Smti. Mitra Das,                                                                                                             

CJ (Jr. Div)-cum-JM First Class, Belonia 
157 524 681

6 Smt. Madhumita Biswas,                                                                                            

JM., First  Class-cum-Civil Judge (Jr. Div), Belonia
44 472 516

7 Sri Tapan Debbarma,                                                                                                  

Addl.District & Sessions Judge, Sabroom,  
129 28 157

8 Smti. Swastika Das,                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Sabroom 
10 193 203

9 Sri Aritra Das,                                                                                                       

CJ (Jr. Div)-cum-JM., First   Class, Sabroom 
38 118 156

1151 2082 3233

SI. No. Name of the Station Civil Criminal Total

1 Belonia 825 1624 2449
2 Sabroom 177 339 516

1002 1963 2965
3 Family Court, Belonia 149 119 268

1151 2082 3233

Total
Station-wise pendency of Cases as on 31.08.2022

 Total

 Grand Total

Court- wise pendency of Cases as on 31.08.2022

South Tripura  District

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022



SI. No. Name and Designation of the Officer Civil Criminal Total

1 Sri Prakash Kumar,                                                                                                       

District and Sessions Judge, Kailashahar
157 145 302

2 Smti Jhuma Datta Choudhury                                                                                            

Additional District and Sessions Judge, Kailashahar
19 92 111

3 Sri Dhiman Debbarma,                                                                                                                                       

Judge, Family Court, Kailashahar                                                                                                          
156 259 415

4 Smti Lopamudra Dasgupta,                                                                                                  

CJ (Sr. Div) & ASST. SJ., Kailashahar
193 13 206

5 Sri Saikat Das,                                                                                                                                          

CJM-cum-Civil Judge (Sr. Div)., Kailashahar
97 499 596

6 Sri Amarjit Dey,                                                                                                      

CJ (Jr. Div)-cum- JM First Class, Kailashahar
184 210 394

7 JM., First Class-cum-Civil Judge (Jr. Div), Kailashahar (Court No. 1) 

(Vacant)charge remains with Sri Amarjit Dey, CJ (Jr. Div)-cum- JM 

First Class, Kailashahar

54 201 255

8 Smt. Papri Debbarma,                                                                                                       

JM., First Class-cum-Civil Judge (Jr.Div), Kailashahar (Court No.2)
41 227 268

901 1646 2547

Sl. No. Name of the Station Civil Criminal Total

1 Kailashahar 745 1387 2132

745 1387 2132
2 Family Court , Kailashahar 156 259 415

901 1646 2547

Unakoti  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022

Total
Station-wise pendency of Cases as on 31.08.2022

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1 Sri  Subhasish Sharma Roy,                                                                                               

District and Sessions Judge, Dharmanagar
422 311 733

2 Sri Soumyo Bikash Das,                                                                                                                                                                      

Additional District & Sessions Judge, Dharmanagar                                                                                          
116 215 331

3 Shri Yoginder Pal,                                                                                                                                

Judge, Family Court, Dharmanagar
262 199 461

4 Sri  Shaurav Saha,                                                                                      

CJ (Sr. Div) & ASST. SJ., Dharmanagar
188 27 215

5 Sri Saamyojyoti Debnath,                                                                        

CJM-cum-Civil Judge (Sr. Div.), Dharmanagar
100 288 388

6 Ms. Surabhi Shekhar,                                                                                                                

CJ (Jr. Div)-cum- JM., First Class, Dharmanagar 
177 423 600

7 Smti Lisa Debbarma,                                                                                                 

JM., First Class-cum-Civil Judge (Jr. Div), Dharmanagar
88 290 378

8 Sri Raja Gupta,                                                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Kanchanpur 
1 201 202

9 Sri Piyush Priyadershi,                                                                                                 

CJ (Jr. Div)-cum- JM., First Class, Kanchanpur
4 180 184

1358 2134 3492

SI. No. Name of the Station Civil Criminal Total

1 Dharmanagar 1091 1554 2645
2 Kanchanpur 5 381 386

1096 1935 3031
3 Family Court, Dharmanagar 262 199 461

1358 2134 3492

Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022

Total
Station-wise pendency of Cases as on 31.08.2022

Total

Grand Total

North Tripura  District



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri S. B. Dutta,                                                                                               

District & Sessions Judge, Sonamura
218 450 668

2
Smti Sarmistha Mukherjee,                                                                                       

Judge, Family Court, Sonamura
34 98 132

3
Sri Sarbajeet Choudhury,                                                                                               

CJM-cum-Civil Judge (Sr. Div), Sonamura
185 567 752

4
Sri Kaushik Bhattacharjee,                                                                                                           

CJ (Jr. Div)-cum- JM., First Class, Sonamura
83 377 460

5
Smti Madhumita Paul,                                                                                                                      

JM., First  Class-cum-Civil Judge (Jr. Div), Sonamura,                                                                   
46 263 309

6
Sri Ashit Debnath,                                                                                  

Additional District & Sessions Judge, Bishalgarh 
187 286 473

7
Smti  Chhandita Debnath,                                                                                       

SDJM-cum-Civil Judge (Jr. Div), Bishalgarh
38 814 852

8
Sri Ali Haydar Khan,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Bishalgarh
77 727 804

868 3582 4450

SI. No. Name of the Station Civil Criminal Total

1 Sonamura 532 1657 2189
2 Bishalgarh 302 1827 2129

834 3484 4318
3 Family Court , Sonamura 34 98 132

868 3582 4450Grand Total

Total

Sepahijala  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022

Total

Station-wise pendency of Cases as on 31.08.2022



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Smti. Sankari Das,                                                                                                                     

District and Sessions Judge, Khowai,                                                                                                  
206 349 555

2
Sri Hrishikesh Chakrabarti,                                                                                      

Judge, Family Court, Khowai 
100 93 193

3
Smti. Nandita Bhattacharyya,                                                                                                           

CJ (Sr. Div) & Asstt. Sessions Judge, Khowai
79 35 114

4
Sri Dharmendu Das,                                                                                         

CJM-cum-Civil Judge (Sr. Div), Khowai
30 869 899

5
Sri Koushik Karmakar,                                                                                       

CJ (Jr. Div)-cum- JM., First Class, Khowai
46 1049 1095

6
Smt. Jekashmee Debbarma,                                                                                           

JM., First Class-cum-Civil Judge (Jr. Div), Khowai
22 1054 1076

483 3449 3932

Sl. No. Name of the Station Civil Criminal Total

1 Khowai 383 3356 3739

383 3356 3739
2 Judge, Family Court, Khowai 100 93 193

483 3449 3932

Khowai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022

Total
Station-wise pendency of Cases as on 31.08.2022

Total

Grand Total



Sl. No. Name and Designation of the Officer Civil Criminal Total

1
Sri Goutam Sarkar,                                                                                      

District and Sessions Judge,  Ambassa 
76 176 252

2
Sri Anshuman Chowdhury                                                                                               

Additional District and Sessions Judge,  Ambassa 
11 95 106

3
Sri Ramdas Chattopadhyay,                                                                                                       

Judge, Family Court, Ambassa,
11 9 20

4
Sri Rahul Roy,                                                                                           

Civil Judge (Sr. Div) & Assistant Sessions Judge, Ambassa 
38 6 44

5
Sri Satyajit Das, ,                                                                                          

CJM-cum-Civil Judge (Sr. Div), Ambassa
29 71 100

6
Smti Reena Debbarma,                                                                                             

CJ (Jr. Div)-cum- JM., First Class, Ambassa
8 73 81

7 Sri Surya Deo Singh,                                                                                               

Additional District & Sessions Judge, Kamalpur
103 162 265

8 Sri Sanjan Lal Tripura,                                                                             

SDJM-cum-Civil Judge (Jr. Div) Kamalpur
4 304 308

9 Sri Bikash Debbarma,                                                                                                      

CJ (Jr. Div)-cum-JM., First Class, Kamalpur
43 514 557

10 Sri Ramanuj Bhattacharjee,                                                                                                  

SDJM-cum-Civil Judge (Jr. Div), Longtharai Valley
11 282 293

11 Sri Abhijit Adhikari,                                                                                                      

Civil Judge (Jr. Div)-cum- JM., First Class, Longtharai Valley
10 92 102

12 Sri Gaurav  Kumar  Shahi,                                                                                                                 

SDJM-cum-Civil Judge (Jr. Div)., Ganda Twisa
0 85 85

13 Sri Thomas Lalditsaka Darlong,                                                                                                                  

Civil Judge (Jr. Div)-cum- J.M. First Class., Ganda Twisa
2 82 84

346 1951 2297

SI. No. Name of the Station Civil Criminal Total

1 Ambassa 162 421 583
2 Kamalpur 150 980 1130
3 Longtharai Valley 21 374 395
4 Ganda Twisa 2 167 169

335 1942 2277
5 Family Court, Ambassa 11 9 20

346 1951 2297

Station-wise pendency of Cases as on 31.08.2022

Total

Grand Total

Total

Dhalai  District
Court- wise and Station-wise pendency of Civil and Criminal Cases as on 31.08.2022

Court- wise pendency of Cases as on 31.08.2022



Sl. No. Name of the District (s) Civil Criminal Total

1 West Tripura  District, Agartala 5212 9990 15202

2 Gomati District, Udaipur 991 3042 4033

3 South Tripura  District, Belonia 1151 2082 3233

4 Unakoti Judicial District, Kailashahar 901 1646 2547

5 North Tripura  District, Dharmanagar 1358 2134 3492

6 Sepahijala District, Sonamura 868 3582 4450

7 Khowai  District, Khowai 483 3449 3932

8 Dhalai  District, Ambassa 346 1951 2297

11310 27876 39186

District-wise pendency of   Civil and Criminal Cases as on 31.08.2022

Total




